
Course Title

1 50

2 100

3 11/10/09 130

4 140

5 Three Days' Refresher Course 19

6 97

7 30

8 31

9 30 Civil Judge J.D. & J.M.F.C.

10 60

11 51

12 121

13 28

14 30

Maharashtra Judicial Academy & Indian Mediation Centre & Training Institute, 
Uttan, Bhayander (W), Dist. Thane. 

Chart showing figure of trainees who have been given training and undergoing training till this 
date

Sr. 
No.

Duration of the 
Course 

No. of J. O. & 
Non J.O. who 
attended the 

training.

Cadre of Judicial officers who attended 
training/Workshop/Orientation Course 

etc.

27/06/2009 
to 

01/07/2009

5 Days' Refresher Course Judges of Small Causes Court, 
Mumbai & Metropolitan Magistrate

25/08/2009 
to 

07/11/2009

10 Weeks' Induction-I, (Batch-
I) Training

Newly recruited Civil Judge J.D. & 
J.M.F.C.

Workshop on 138 of Negotiable 
Instrument Act, 1881.

30 Metropolitan Magistrates & 100 
C.J.J.D. & J.M.F.C. Who were 
undergoing Induction-I Training at 
that time

07/11/2009 
&

08/11/2009

Two Days' Mediation 
Awareness Programme

40 Metropolitan Magistrates & 100 
C.J.J.D. & J.M.F.C. Who were 
undergoing Induction-I Training at 
that time

20/11/2009
To

 22/11/2009

Senior Principal District & Sessions 
Judges, Principal Judge City Civil 
Court, President Mah. State Co-op. 
Appellate Court, Mumbai

30/11/2009
to

06/02/2010

10 Weeks' Induction-I, (Batch-
II)
Training

Newly recruited Civil Judge J.D. & 
J.M.F.C.

15/02/2010 
to 

19/02/2010

5 Days' Training Programme 
Secretaries of District Legal 
Services Authorities 

15 Secretaries  & 15 Chairmen 
(P.D.J.) of the District Legal 
Services,

22/02/2010 
to 

13/03/2010

3 Weeks' Training Programme District Judges / Ad-hoc District 
Judges 

29/03/2010
to

24/04/2010

4 Weeks' Induction-II, (Batch-I) 
Refresher Course

10/04/2010 
&

 11/04/2010

2 Days' Workshop on Gender 
related issues.

30 Marriage Counsellors from 
various parts of State & 30 Civil 
Judge J.D. & J.M.F.C. Who were 
undergoing training Induction-II 
training at that time  

07/06/2010
to 

14/08/2010

10 Weeks' Induction-I, (Batch-
III) Training

Newly recruited Civil Judge J.D. & 
J.M.F.C.

24/07/2010
&

25/07/2010

Judges' Round Table on 
Intellectual Property Rights 
Adjudication

30 City Civil & Sessions Court 
Judges 51 Newly recruited Civil 
Judges J. D. & J.M.F.C. 
40 Metropolitan Magistrates

30/07/2010
to 

01/08/2010

Training for Juvenile Justice 
Board Members

Members of Juvenile Justice Board 
(Judicial Officers & Social 
Workers)

27/08/2010
to 

29/08/2010

Three day “Orientation Course 
on Forensic Science”

Principal District & Sessions Judge, 
District & Sessions Judge & City 
Civil & Sessions Judge.



Course Title

15 40 Civil Judge J.D. & J.M.F.C.

16 39

17 38

18 23/10/2010 50

19

20 17/11/2010 251

21 48

22

23 85

24 08/01/11 200

25 37

26 49

27 16

28 49

29 19/06/2011 44

30 44

Sr. 
No.

Duration of the 
Course 

No. of J. O. & 
Non J.O. who 
attended the 

training.

Cadre of Judicial officers who attended 
training/Workshop/Orientation Course 

etc.

06/09/2010
to

01/10/2010

4 Weeks' Induction-II, (Batch-
II) Refresher Course

24/09/2010
to 

26/09/2010

Three day “Assistant Public 
Prosecutor”

39 Assistant Public Prosecutors 

09/10/2010
to

11/10/2010

Three day “Assistant Public 
Prosecutor”

38 Assistant Public Prosecutors 

One Day Workshop on “Patents 
and Access to Medicines”

50 Judicial Officers
(Judge, City Civil Court,
District Judge & Ad-hoc D.J.)

29/10/2010
to

31/10/2010

Three day Regional Judicial 
Conference on  “Enhancing 
Quality of Adjudication” (West 
Zone)

100
+70

Judicial Officers : 50-Mah., 20-
Gujarat, 15-M.P., 15-Rajasthan. 
On 31/10/2011, 70 Judicial Officer 
of State Maharashtra

Conference on Mediation & 
Launch of Acton Plan 2010-
2011(Organized by MSLSA)

PDJ, Judges of Small Causes Court, 
Mumbai & Metropolitan Magistrat, 
CJJD&JMFC, 

29/11/2010 
to

19/03/2011

16 Weeks' Induction-I, (Batch-
IV)
Training

Newly recruited Civil Judge J.D. & 
J.M.F.C.

18/12/2010 
&

19/12/2010

Western Region Consultation 
Meeting on Cyber Law 
Enforcement Programme.

150 Judicial Officers/P.P./Police 
Officers Chaattisgarh, Rajasthan, 
M.P., Maharashtra, Gujarat & 
Newly recurited Civil Judges J. D. 
& J.M.F.C. (Mah.)

25/12/2010 to 
28/12/2010

Organized by Maharashtra & 
Goa Bar Council (I)

Advocates, enrolled with Bar 
Council of Mah. & Goa.

Organized by TDSAT, New 
Delhi

48 C.J.J.D. & J.M.F.C. Of Batch IV 
& Other invites.

26/02/2011 
to 

01/03/2011

Four day Orientation Course on 
Forensic Science

District Judge & City Civil Judges, 
City Civil Court, Mumbai

06/04/2011 
to 

04/05/2011

Batch-II - Training Programme 
for “District & Sessions  
Judges” (Four Week)

District & Sessions Judges & Judge, 
City Civil and Sessions Court, 

08/04/2011 to 
10/4/2011 

AND
22/04/2011 to  

24/4/2011

Judicial Officers and Advocates 
for Mediators Training 
Programme (Organised by 
MSLSA)

District & Sessions Judges, C.J.S.D 
& Advocates

21/05/2011 to
24/05/2011

Organized by Maharashtra & 
Goa Bar Council (II)

Advocates, enrolled with Bar 
Council of Mah. & Goa.

One Day Refresher Course on 
Section 138 of the Negotiable 
Instrument Act.

Metropolitan Magistrate, Mumbai & 
C.J.J.D. & J.M.F.C. Thane, Pune, 
Nashik.

24/06/2011 
to

26/06/2011

Three Day Workshop for 
Family Court Judges & 
Counsellors.

14 Family Courts Judges & 30 
Counsellors



Course Title

31 38 Civil Judge J.D. & J.M.F.C.

32 40

33 50 Civil Judge J.D. & J.M.F.C.

34 19/08/2011

35 38

36 29

37 72

38 Workshop on Rent Control Act 46

39 55

40 16/10/2011 around 500

41 32 D.W.C.D. Officers

42 13/11/2011 30

43 49

44 10/12/11 266

45 30

Sr. 
No.

Duration of the 
Course 

No. of J. O. & 
Non J.O. who 
attended the 

training.

Cadre of Judicial officers who attended 
training/Workshop/Orientation Course 

etc.

04/07/2011
to

30/07/2011

4 Weeks' Induction-II, (Batch-
III) Refresher Course

09/07/2011 &  
10/07/2011

Two Day Workshop on Patents 
and Access to Medicines

District & Sessions Judges & Judge, 
City Civil and Sessions Court, 

04/08/2011 & 
30/08/2011

4 Weeks' Induction-II, (Batch-
IV) Refresher Course
Conference & Meet 2011 
(Organized by MSLSA)

297
(Around 300)

32- Chairman of DLSA, 28- Secretary of 
DLSA, 40 – Judicial Officers of City Civil 
Court, 44 – Judicial Officers of 
Metropolitan Magistrate Court,  35 - 
Judicial Officers of Small Causes Court,
 50 – C.J.J.D. & J.M.F.C., 
 55 -  Law Students, 13 – N.G.O.

27/08/2011 &
28/08/2011

Training Programme for the 
Members of the Juvenile Justice 
Boards

25 - Metropolitan Magistrate, 
Mumbai & C.J.J.D. & J.M.F.C.  13 
– Social Workers

15/09/2011 to 
17/09/2011

Judicial Capacity Building 
Training Programme on 
Intellectual Property Rights

29 – Pricnipal District & Sessions 
Judges, District Judges

18/09/2011 & 
19/09/2011

Workshop on Digital Piracy for 
Law Enforcement Officials 

29 – Pricnipal District & Sessions 
Judges, District Judges, 14- CBI 
Public Prosecutors, 14 Govt. Pleader 
& Dist. Public Prosecutors AND 15 
Police Officers

24/09/2011 & 
25/09/2011

Judges of Small Causes Court, 
Mumbai & Pune.

26/09/2011 to 
22/10/2011

4 Weeks' Induction-II, (Batch-
V) Refresher Course

43 - Civil Judge J.D. & J.M.F.C.
12  - Newly C.J.J.D. & J.M.F.C.

Conference on Mediation 
(Organized by Main Mediation 
High Court Bombay & 
MSLSA)

Judicial Officers, Mediators, 
Representative of Bar Association

5/11/2011 & 
06/11/2011

Two day Training Programme 
of District Women and Child 
Development Officers of 
Maharashtra Organized by 
WDC, Pune
One Day Disseminations 
Seminar on “Probation of 
Offenders Act and Probation 
System” 

Principal District & Sessions 
Judges, and  District & Sessions 
Judges

14/11/2011 to 
09/12/2011

4 Weeks' Induction-II, (Batch-
VI) Refresher Course

49 - Civil Judge J.D. & J.M.F.C.

Workshop with Public 
Prosecutors on “Sex 
Selection and PCPNDT 
Act, 1994”

Public Prosecutors – 211,
Govt. Pleader – 55

12/12/2011 
to 

17/12/2011

Training Programme on 
Computer Learning, 
Information Technology 
and Cyber Law

Civil Judges Senior Division & 
A.C.J.M.



Course Title

46 8 Family Court Judges

47 105

48 81

49 26

Sr. 
No.

Duration of the 
Course 

No. of J. O. & 
Non J.O. who 
attended the 

training.

Cadre of Judicial officers who attended 
training/Workshop/Orientation Course 

etc.

19/12/2011 
to 

23/12/2011

Induction Training for 
Family Court Judges (First 
Phase)

25/12/2011 
to

28/12/2011

Organized by Maharashtra & 
Goa Bar Council (III)

Advocates, enrolled with Bar 
Council of Mah. & Goa. (Vidharbha 
Region)

09/01/2012
to

 28/04/2012

16 Weeks' Induction-I, Training
(Batch-V)

Newly recruited Civil Judge J.D. & 
J.M.F.C.

23/1/2012 
to 

25/01/2012

Training Programme for 
Designated and Adjudicating 
Officers under the Food 
Safety and Standards Act, 
2006

Joint Commissioners, Designated 
Officers &
Food Safety Officers



Course Title

Induction – I
2 100

6 97

11 51

21 48

Induction – II
9 30

15 40

31 38

33 50

39 55

43 49

Sr. No.
(as per all 

list)

Duration of the 
Course 

No. of J. O.. who 
attended the 

training.

Cadre of Judicial officers   J.O. Who attended 
training/Workshop/Orientation Course etc.

25/08/2009 
to 

07/11/2009

10 Weeks' Induction-I, 
(Batch-I) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

30/11/2009
to

06/02/2010

10 Weeks' Induction-I, 
(Batch-II) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

07/06/2010
to 

14/08/2010

10 Weeks' Induction-I, 
(Batch-III) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

29/11/2010 
to

19/03/2011

16 Weeks' Induction-I, 
(Batch-IV) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

29/03/2010
to

24/04/2010

4 Weeks' Induction-II, 
(Batch-I) Refresher 
Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 25-8-2009 to 7-11-2009)

06/09/2010
to

01/10/2010

4 Weeks' Induction-II, 
(Batch-II) Refresher 
Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 25-8-2009 to 7-11-2009)

04/07/2011
to

30/07/2011

4 Weeks' Induction-II, 
(Batch-III) Refresher 
Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 30-11-2009 to 6-2-2010)
2 JMFC resigned

04/08/2011 & 
30/08/2011

4 Weeks' Induction-II, 
(Batch-IV) Refresher 
Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-II- 25-8-2009 to 7-11-2009)

26/09/2011 to 
22/10/2011

4 Weeks' Induction-II, 
(Batch-V) Refresher 
Course

43 - Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 30-11-2009 to 6-2-2010)
12  - Newly C.J.J.D. & J.M.F.C.
(Ind-I, 26-9-2011 to 22-10-2011)

14/11/2011 to 
09/12/2011

4 Weeks' Induction-II, 
(Batch-VI) Refresher 
Course

49 - Civil Judge J.D. & J.M.F.C.
(Ind-I, B-III- 7-6-2010 to 14-8-2010)



Details of Training Programmes conducted for Public Prosecutors till 31/10/2010

Course Title

16 39

17 38

44 10/12/11 266

Maharashtra Judicial Academy & Indian Mediation Centre & Training Institute, 
Uttan, Bhayander (W), Dist. Thane. 

Sr. 
No.

Duration of the 
Course 

No. of Public 
Prosecutors 

who attended 
the training.

Cadre of Public Prosecutors who 
attended 

training/Workshop/Orientation 
Course etc.

24/09/2010
to 

26/09/2010

Three day “Assistant Public 
Prosecutor”

39 Assistant Public Prosecutors 

09/10/2010
to

11/10/2010

Three day “Assistant Public 
Prosecutor”

38 Assistant Public 
Prosecutors 

Workshop with Public 
Prosecutors on “Sex 
Selection and PCPNDT 
Act, 1994”

Public Prosecutors – 211,
Govt. Pleader – 55



Details of Training Programmes conducted for Public Prosecutors till 31/10/2010

Course Title

20 17/11/2010 251

23 85

24 08/01/11 200

27 16

28 49

34 19/08/2011

40 16/10/2011 around 500

41 32 D.W.C.D. Officers

Maharashtra Judicial Academy & Indian Mediation Centre & Training Institute, 
Uttan, Bhayander (W), Dist. Thane. 

Sr. No.
(as per all list)

Duration of the 
Course 

No. of J. O. & Non 
J.O. who attended 

the training.

Cadre of Judicial officers  Non 
J.O. Who attended 

training/Workshop/Orientation 
Course etc.

Conference on Mediation & 
Launch of Acton Plan 2010-
2011(Organized by MSLSA)

PDJ, Judges of Small 
Causes Court, Mumbai 
& Metropolitan 
Magistrat, CJJD&JMFC

25/12/2010 
to 

28/12/2010

Organized by Maharashtra & 
Goa Bar Council (I)

Advocates, enrolled 
with Bar Council of 
Mah. & Goa.

Organized by TDSAT, New 
Delhi

48 C.J.J.D. & J.M.F.C. 
Of Batch IV & Other 
invites.

08/04/2011 
to 10/4/2011 

AND
22/04/2011 

to  
24/4/2011

Judicial Officers and Advocates 
for Mediators Training 
Programme (Organised by 
MSLSA)

District & Sessions 
Judges, C.J.S.D & 
Advocates

21/05/2011 
to

24/05/2011

Organized by Maharashtra & 
Goa Bar Council (II)

Advocates, enrolled 
with Bar Council of 
Mah. & Goa.

Conference & Meet 2011 
(Organized by MSLSA)

297
(Around 

300)

32- Chairman of DLSA, 28- Secretary of 
DLSA, 40 – Judicial Officers of City Civil 
Court, 44 – Judicial Officers of 
Metropolitan Magistrate Court,  35 - 
Judicial Officers of Small Causes Court,  
50 – C.J.J.D. & J.M.F.C. (Ind-II, Batch-
IV)   55 -  Law Students, 13 – N.G.O.

Conference on Mediation 
(Organized by Main Mediation 
High Court Bombay & MSLSA)

Judicial Officers, 
Mediators, 
Representative of Bar 
Association

5/11/2011 & 
06/11/2011

Two day Training Programme of 
District Women and Child 
Development Officers of 
Maharashtra Organized by 
WDC, Pune



Physical achievements during June, 2011 to August, 2011

Sr. No. Course Title

1 19/06/2011 44

2 44

3 38 Civil Judge J.D. & J.M.F.C.

4 40

5 50 Civil Judge J.D. & J.M.F.C.

6 19/08/2011

7 38

Maharashtra Judicial Academy & Indian Mediation Centre & Training Institute, 
Uttan, Bhayander (W), Dist. Thane.

Duration of the 
Course 

No. of Judicial 
Officers who 
attended the 

training.

Cadre of Judicial officers 
who attended 

training/Workshop/Orientat
ion Course etc.

One Day Refresher 
Course on Section 138 
of the Negotiable 
Instrument Act.

Metropolitan Magistrate, 
Mumbai & C.J.J.D. & 
J.M.F.C. Thane, Pune, 
Nashik.

24/06/2011 
to

26/06/2011

Three Day Workshop 
for Family Court Judges 
& Counsellors.

14 Family Courts Judges & 30 
Counsellors

04/07/2011
to

30/07/2011

4 Weeks' Induction-II, 
(Batch-III) Refresher 
Course

09/07/2011 &  
10/07/2011

Two Day Workshop on 
Patents and Access to 
Medicines

District & Sessions Judges & 
Judge, City Civil and Sessions 
Court, 

04/08/2011 & 
30/08/2011

4 Weeks' Induction-II, 
(Batch-IV) Refresher 
Course

Conference & Meet 
2011 (Organized by 
MSLSA)

297
(Around 300)

32- Chairman of DLSA, 28- 
Secretary of DLSA, 40 – Judicial 
Officers of City Civil Court, 44 – 
Judicial Officers of Metropolitan 
Magistrate Court,  35 - Judicial 
Officers of Small Causes Court,
 50 – C.J.J.D. & J.M.F.C., 
 55 -  Law Students, 13 – N.G.O.

27/08/2011 &
28/08/2011

Training Programme for 
the Members of the 
Juvenile Justice Boards

25 - Metropolitan Magistrate, 
Mumbai & C.J.J.D. & 
J.M.F.C.  13 – Social Workers

Date : 13th September, 2011



Name Designations & Present Posting

16 Judge, City Civil and Sessions Court, Bombay.

17

22

25

31 Shri H. A. Patil

32 Shri P. P. Joshi

33

34

40

Date : 06/09/2011

Sr. No. 
(as per 

list)

Judicial Officers have 
been attended the  

Workshop/Conference 
etc.,

Shri S. A. Deshmukh Workshop on “Patents 
& Access to Medicines” 
(09/07/2011 & 
10/07/2011)

Shri Y. G. Khobragade District Judge-1 and Additional Sessions Judge, 
Chandrapur.

Orientation Course on 
“Forensic Science” 
(27/08/2010 to 
29/08/2010)

Shri P. N. Mundhe District Judge-3 and Additional Sessions Judge, 
Thane,

3 Day Regional Judicial 
Conference on 
“Enhancing Quality of 
Adjudications” (West 
Zone) (29/10/2010 to 
31/10/2010)

Ms. M. J. Dhote District Judge-1 and Additional Sessions Judge, 
Biloli, Dist. Nanded.
District Judge-1 and Additional Sessions Judge, 
Pandharkavada, Dist. Yavatmal.
District Judge-2 and Additional Sessions Judge, 
Satara.

Shri K. V. Sedani District Judge-1 and Additional Sessions Judge, 
Basmatnagar, Dist. Parbhani.

Shri A. Z. Telgote District Judge-2 and Additional Sessions Judge, 
Dhule

Shri S. W. Chavan District Judge-3 and Additional Sessions Judge, 
Nanded.



Course Title

20 17/11/2010 251

23 85

24 08/01/11 200

27 16

28 49

34 19/08/2011

40 16/10/2011 around 500

41 32 D.W.C.D. Officers

Course Title

2 100

6 97

Sr. No.
(as per 
all list)

Duration of the 
Course 

No. of J. O. & 
Non J.O. who 
attended the 

training.

Cadre of Judicial officers  Non J.O. Who 
attended training/Workshop/Orientation 

Course etc.

Conference on Mediation & 
Launch of Acton Plan 2010-
2011(Organized by MSLSA)

PDJ, Judges of Small Causes Court, Mumbai 
& Metropolitan Magistrat, CJJD&JMFC, 

25/12/2010 to 
28/12/2010

Organized by Maharashtra & 
Goa Bar Council (I)

Advocates, enrolled with Bar Council of Mah. 
& Goa.

Organized by TDSAT, New 
Delhi

48 C.J.J.D. & J.M.F.C. Of Batch IV & Other 
invites.

08/04/2011 to 
10/4/2011 

AND
22/04/2011 to  

24/4/2011

Judicial Officers and Advocates 
for Mediators Training 
Programme (Organised by 
MSLSA)

District & Sessions Judges, C.J.S.D & 
Advocates

21/05/2011 to
24/05/2011

Organized by Maharashtra & 
Goa Bar Council (II)

Advocates, enrolled with Bar Council of Mah. 
& Goa.

Conference & Meet 2011 
(Organized by MSLSA)

297
(Around 300)

32- Chairman of DLSA, 28- Secretary of DLSA, 40 – 
Judicial Officers of City Civil Court, 44 – Judicial 
Officers of Metropolitan Magistrate Court,  35 - Judicial 
Officers of Small Causes Court,  50 – C.J.J.D. & 
J.M.F.C. (Ind-II, Batch-IV)   55 -  Law Students, 13 – 
N.G.O.

Conference on Mediation 
(Organized by Main 
Mediation High Court Bombay 
& MSLSA)

Judicial Officers, Mediators, Representative 
of Bar Association

5/11/2011 & 
06/11/2011

Two day Training Programme 
of District Women and Child 
Development Officers of 
Maharashtra Organized by 
WDC, Pune

Sr. No.
(as per 
all list)

Duration of the 
Course 

No. of J. O.. 
who attended 
the training.

Cadre of Judicial officers   J.O. Who 
attended training/Workshop/Orientation 

Course etc.

25/08/2009 
to 

07/11/2009

10 Weeks' Induction-I, 
(Batch-I) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

30/11/2009
to

06/02/2010

10 Weeks' Induction-I, 
(Batch-II) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.



11 51

21 48

9 30

15 40

31 38

33 50

39 55

43 49

07/06/2010
to 

14/08/2010

10 Weeks' Induction-I, 
(Batch-III) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

29/11/2010 
to

19/03/2011

16 Weeks' Induction-I, 
(Batch-IV) Training

Newly inducted Civil Judge J.D. & 
J.M.F.C.

29/03/2010
to

24/04/2010

4 Weeks' Induction-II, 
(Batch-I) Refresher Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 25-8-2009 to 7-11-2009)

06/09/2010
to

01/10/2010

4 Weeks' Induction-II, 
(Batch-II) Refresher Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 25-8-2009 to 7-11-2009)

04/07/2011
to

30/07/2011

4 Weeks' Induction-II, 
(Batch-III) Refresher Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 30-11-2009 to 6-2-2010)
2 JMFC resigned

04/08/2011 & 
30/08/2011

4 Weeks' Induction-II, 
(Batch-IV) Refresher Course

Civil Judge J.D. & J.M.F.C.
(Ind-I, B-II- 25-8-2009 to 7-11-2009)

26/09/2011 to 
22/10/2011

4 Weeks' Induction-II, 
(Batch-V) Refresher Course

43 - Civil Judge J.D. & J.M.F.C.
(Ind-I, B-I- 30-11-2009 to 6-2-2010)
12  - Newly C.J.J.D. & J.M.F.C.
(Ind-I, 26-9-2011 to 22-10-2011)

14/11/2011 to 
09/12/2011

4 Weeks' Induction-II, 
(Batch-VI) Refresher Course

49 - Civil Judge J.D. & J.M.F.C.
(Ind-I, B-III- 7-6-2010 to 14-8-2010)
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